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M&,c. SPEAKER: You can raise it. 
lut bow can I reply? I do not want to 
Teply for eitber Mr. Dincsh- Singh or 
anybody. 
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-~ at alt. 
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MOTION RE : 10lNT COMM[TT8E'ON 
SCHEDULED CASTES AND 

SCHEDULED TRIBES 
ORDERS (AMENDMENT) 

BILL 

SHR[ ANIL K. CHANDA (Bbolpurl: 
I beg to move: 

"That this House do recommend to 
Rajya Sabha tbat Rajya Sabha do .p' 
point.a.member of .Rajya Sabha 10 tbe 
10inl Committee on tbe Bill to provide 
for tbe inclusion in, and the exclusion 
from, tbe lists of Scheduled Castes and 
Scbeduled Tribes, of certain castes and 
tribes, for the re·adjustment of repre-
sentation, and re-delimitation of Po1rlia-
mentary and assembly constituencies in 
so far as sucb re·adjustment and to-
delimitation are necessitated by such 
inclusion or exclusion and for matters 
connected therewith, in the vacancy 
caused by the resillnation of Shri D. 
Sanjivayya from the membership of the 
said Joint Commillee and do communi-
cate to this House the name of the 
member 50_ appointed by Rajya Sabha 
to the loint Committee." 

MR_ SPEAKER: The qU«ltion i. : 

"Tllat this House do recommend to 
Rajya Sabha that Rajya Sabha do ap-
point a member of Rajya Sabha to the 
Joint Committee on the Bill to provide 
for tbe-inQJuaion . in, and the exclusion 
from, the lists ot' Scheduled Cast •• and 
Scbeduled Tribes, of certain castes and 
tribes, for the re-adjustment of repro-
seDlatiOa, and ro·clelimi tatio.n of parlia-
mentary and assembly constituencies in 
so far as 'such ro-adjustment and ro-
delimitatiOll - are necessitated by sucb 
inclusion or exctusion and for matter. 
connected - tberewith in tho vacancy 
caused by the resignation of Sbri D. 
Sanjivayya from tho membersbip of 
the said Joint Committee and do com· 
oiunicate to this House tbe uame or 
the member so appointed_ by Ilajya 
sabha to the loint Committee," . 

The _,1011 wa .• adop/ed 


